(LA No, 448 of 2011

Survakanta Pradban. .. ... Applicant
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Order dated: 10,04 240412
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Hon ble Shr €0 R Mohapatra, Member { Admn )

Hom' hip Shri A K_Patmaik, Member {fud! )

Heard Mr. £ Dash, Ld. Coumsel for the applican
anid Mro 8K Oha, Ld Standmg, Counse! appearmg for the

Respondent-Hailways,

By filmg s memo dated 100420012 1t 15

sutimitted by Mr Dash, Ld Counsel for the apphicant that the
atready been fransferred o hus former post of
Loco pilod wide order dated 13032012, and hence, there
remams nodfung, further fo he adjudicated m this O A

moview of the shove, the (3 A stands disposed

bk



